[30 April, 2003] RAJYA SABHA

A copy each (in English and Hindi") of the following papers, under
sub-section (1) of section 619A of the Companies Act, 195*:

@ Twenty-sixth Annua! Report and Accounts of the North
Eastern Electric Power Corporation Limited, Shillong, for the
year 2001-2002, together with the Auditor's Report on the
Accounts and the comments of the Comptroller and Auditor
General of India thereon.

(b) Review by Government on the working of the above
Corporation.

Il. Statement (in English and Hindi) giving reasons for the delay in
laying the papers mentioned at (I) above. [Placed in Library. See
No. L.T. 7695/03]

L Notification of the Ministry of Personnel, Public Grievances
and Pensions

Il Notifications of the Ministry of Home Affairs

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
AND MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCE AND PENSIONS (SHRI HARIN PATHAK); Sir, | lay on the
Table :-

. . A copy (in English Hindi) of the Ministry of Personnel,
Public Grievances and Pensions (Department of Personnel
and Training) Notifiction G.S.R. 54 dated the 31°' Jaunary,
2003, publishing the Union Public Service Commission
(Exemption from Consultation) Amendment Regulation,
2003, under clause 5 of article. 320 of the Constitution of
India. [Placed in Library. See No. L.T. 7577/03]

II. 0] A copy (in English and Hindi) of the Ministry of Home
Affairs Notification G.S.R. 422 dated the 19" October. 2002,
publishing the Boarder Security Force . (Dental Surgeon
Cadre) Recruitment Rules, 2002, under subsection (3) of
section 141 of the Border Security Force Act, 1968. [Placed
in Library. See No. L.T. 7579/03]
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RAJYA SABHA [30 April, 2003]

(i) A copy (in English and Hindi) of the Ministry of Home
Affairs Notification S.O. 404 (E) dated the 4* AprH, 2003,
notifying "the Constitution of the Review Committee, under
section 63 of the Prevention of Terrorism Act, 2002. [Placed
in Library. See No. L..T. 7578/03]

MOTION FOR ELECTION TO THE CENTRAL SILK BOARD

T G § sy HAt (27 IAIST SR U e) : 99Uy q8ied, § U
IYFRRIRT HRaT g b :-

P X drS 7199, 1955 & 7 5 F UM (1) & F gfed
1T M TS AT, 1948 (1948 BT 41) BT URT 4 B IUART (3) B
S () b IR A Y5 [T WA AR 4, S |9rafy e 9, 99 $
FEHI H ¥ Udh AW Bl $= 19 T dls &I 9e 81 & oy fFaifra
PR B BRIATE] DN |

The question was put and the motion was adopted.

CALLING ATTENTION TO A MATTER OF URGENT PUBLIC IMPORTANCE

The Faulty Public Distribution System

#Y R gER (T T MRV [T HEled, § S9qul Ardeie
fITROT oTTelt Y SR IUHIHT A, WTE AR ATGSIE f[AaRoT #3011 &M b iia
HRATATEAE |

JUHIHT 9T, @TE 3R A faawer w3t (sft eRe area) : smeReiy
JHTIRT HEIGY, H 3 W AU aehed e | ¥ {341 § SR #§ Arean g b o9 R
F d1eT o1 1 59 UR SIb A STaTd < T HibT el T | 3 g1 Se” @red § o ag

i WHTARY : 319 SHST Ufey | S awhed 3T 2, SHH! deds ATy |

off IR<E IET: FEICY, IT I UI.S1.09. 59 < § P IuT A Il 37 ¥&T §,
Pl 1 N IR @] 8, I8 Ried fFA 7 6 v F =1 81 Safs Riwew 4
...(FIH)....
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